
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 1046 OF 2019 
 

IN THE MATTER OF: 

MAHESH CHANDRA SAXENA           …APPLICANT 

VERSUS 

STATE OF UTTAR PRADESH & ORS.                …RESPONDENTS 

INDEX 
 

S. 
NO.  

PARTICULAR PAGE 
NO. 

1. REPLY ON BEHALF OF NEW OKHLA 

INDUSTRIAL DEVELOPMENT AUTHORITY 

ALONG WITH AFFIDAVIT IN SUPPORT 

1-9 

 
 
DATE:    15.07.2026 
PLACE: NEW DELHI 

THROUGH: 
 
 

(RACHIT MITTAL) 
ADVOCATE FOR NOIDA 

RM Law Chambers 
MZ- 24 & 25, Ansal Fortune Arcade, 

Sector 18, Noida, U.P. – 201 301 
Contact No.: 0120- 4998794 

EMAIL: rachit@rmlawchambers.in 
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